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[®T. §. SWR/W352/RSP/LAND/LC10/20A]
TRt <ot AT, 3T qET ATHIar

MINISTRY OF RAILWAYS
(South Western Railway)
NOTIFICATION
Hubbealli, the 17th April, 2026
Notice under Section 20A of the Railways Act-,1989 (Amendment Act, 2008)

S.0. 1932(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways Act,1989
(24/89) (Amendment Act 2008) (hereinafter referred as the said Act.), the Central Government, after being satisfied that
for the public purpose, the Land, brief description of which is given in the schedule annexed here to is required for the
execution of Special Railway Project, namely, “Construction of RUB in lieu of LC No.10 at Km: 16/200

(Soladevanahalli village)” in the State of Karnataka, hereby declares its intention to acquire such land:

Any person interested in the said land may, within Thirty days from the date of publication of this notification
in the official Gazette, raise objection and use of such land for the aforesaid purpose under sub-section (1) of Section
20D of the said Act:

Every such objection shall be made to the competent authority, namely, Special Land Acquisition Officer
Bangalore and Regional Commissioner, Bengaluru for “Construction of RUB in lieu of LC No.10 at Km: 16/200
(Soladevanahalli village)” in writing and shall set out the grounds thereof and the competent authority shall give the
objector an opportunity of being heard, either in person or by legal practitioner, and may, after hearing all such objections
and after making such further enquiry, if any, as the competent authority thinks necessary, by order, either allow or
disallow the objections:

Any order made by the competent authority under sub-section (2) of Section 20D of the said Act shall be final:
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The land plans and other details of the land covered under this notification are available and can be inspected

by the interested person at the aforesaid Office of the competent authority.

SCHEDULE
SI. | Name of the Village Survey Nos. Part Area in A-G-A Area in Hectare
No.

1 Soladevanahalli 61 61/%/1 0-2-13 0.0284
61/%/2 0-1-07 0.0146
2 Soladevanahalli 0 0/*/ 0-12-1 0.1220
3 Soladevanahalli 59 59/%/* 0-0-15 0.0095
4 Soladevanahalli 58 S8/*/* 0-12-16 0.1315
5 Soladevanahalli 85 85/*/* 0-7-11 0.0778
TOTAL 0-37-15 0.3838

[F. No. SWR/W352/RSP/LAND/LC10/20A]

NINGAPPA CHANDAPPA CHALUWADI, Dy. Chief Engineer
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